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MINISTRY OF INFORMATION AND BROADCASTING
NOTIFICATION

New Delhi, the 23rd April 1974
G.S.R. 183(E).—In exercise of the powers conferred by proviso to sub-section

(3) of section 1 of the Cinematograph Act, 1952 (37 of 1952), the Central Govern-
ment hereby appoints the 1st day of May 1974, as the date on which Parts I and
II of the Bald Act shall come into force in the State of Jammu and Kashmir.

[No. 3/2/69-FC]
H. C. KHANNA, Jt. Secy.
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